
Before the Appellate Tribunal for Electricity 
(Appellate Jurisdiction) 
(Chennai Circuit Bench) 

 
IA no. 224 of 2013 &IA no. 225 of 2013 

 
in DFR no.1253 of 2013 

 

 
Dated :  12th July, 2013 

Present: Hon’ble Mr. Justice M. Karpaga Vinayagam, Chairperson 
  Hon’ble Mr. Rakesh Nath, Technical Member 
 
New Tirupur Area Development Corporation Ltd. …Appellant(s) 
 

Versus 
 
Tamil Nadu Electricity Regulatory Commission  
& Ors.                                                                   …Respondent(s 
 
 
Counsel for the Appellant(s):  Mr. Swarnam J. Rajagopalan 
   
Counsel for the Respondent(s): Mr. S. Vallinayagam 

 
 

 
ORDER 

 
At the request of the Learned Counsel for the Applicant/Appellant, 

post the matter for hearing the condonation of delay Application on 

 

26.08.2013 at Chennai Circuit Bench.  

 
 
  
(Rakesh Nath)                    (Justice M. Karpaga Vinayagam) 
Technical Member           Chairperson 
mk 
 


